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6 6.12.94 

Order with Signature 

petjtjDner'scounsel stated to be ill. 

Adjcurned to 1st week of Decem-er, 994. 

ViCe_a  airran 

Mern'er( AdInn.) 
Pjourned to 19.12.1994. / 

V ICE - 	IR M N 

MEMBER (iS TRT lyE) 

7 	16.1l.9E Shri G.K.Mishra, learned counsel 

for the petitioner seeks permission to 

withdraw the petition op the ground that 

it has become infructuoUs as the relief 

he has  sought fur in this petition has 

been given to h'im. Respondents' counsel 

Shri T.Rath for Shriéshok Jbhanty is 

present. 	rmi5siOfl granted. ismiC 

as withdrawn. 	 / 


